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Hos. 237
-ADETENTIUN OND RELIASE OF MUMBLRS

The following wireless message dated 17.1, 96
addressed:;-to the Hon'ble Speaker, Delid Legislative Assem> -
from the additional Deputy Commissioner of Police, New D
District, New Dulul was wreceived on 13.1.1996 :-

r"#'nave the nonour to inform yhu that S/Sntl

'Vasduv Kaptan, Gauri Shankar Bhardwajj} Ram Niwas ¢ 1,

Ram Bhaj,-P.,K. Cndndla ‘Madan Lal Gaba, Karan Singh ‘i
Sat Prakash Rana, Jai Prdkash Yuuuv, Darshan {umar -+ il
alblg ‘Singn, ‘Chand Ram, Vihod Kumar Sharma, Alok il 1 .
»irti Azad,  Swerup Chand Rajun Rajinder Gupta, Hari ~ig
Jai Bhagwan, Puran Chand Yogi, Jit Ram, Devengder Sitgh,

‘Naresh Gaur, Gian, Chand,. Moti Lal Sondhi, -Dharam Dev

=gt SG‘dnml, Ram.pPal Larnana 0.P. Bdabbar; Brahin Singh Tanw
and « Kum. Purnima Sethi, Hon'ble Members of Legislative

Assembly, Delhi alongw1Lu their other supporters were

-cetained .under section.65 of Deliii Police act, 1973 for

disobeying tne lawful directioa of Police flom Gate No.

Parliament House, New Delni at 1200 hours. today i.e.

17.1,96. : - LR

They were raleased at 1225 houis from Police Station
Parliament Street, New Delini, the same vay i.e. 17.1.96.
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